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O R D E R 

 
The appeal is disposed of by way of remand. For order, see 

order of date passed in Customs Appeal No. 28343 of 2013. 

 

 (D. M. MISRA) 
  MEMBER (JUDICIAL) 

 
 

 
 

(R. BHAGYA DEVI) 
MEMBER (TECHNICAL)  

 
RA_Saifi 


